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1. Index

2. Response Affidavit

3. Annexure No. 1: (Copy of Nomination Letter
dated 27.03.2026)

4. Annexure No. 2: (Copy of analysis report of
sample collected on 04.04.2025)
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Date: 

Place: 

Mukesh Verma, Advocate 
(Counsel for Respondent) 

Chamber No. 50, 
Supreme Court of India, New Delhi 

Mobile No. 9810108098 
E-mail: mvermadv@gmail.com

02.04.2026

New Delhi
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